NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 13.10.2022 (THURSDAY)

COURT -II1

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

10:30 AM

(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | NCSC Healthcare Pvt. Ltd. & Ors. Santosh Pandey
No. 07 0f 2022 & | Vs.
I.A. No. 1365 of | The Registrar of Companies & Anr.
2022
For Admission (After Notice)
2. Comp. App. (AT) | Department of Goods and Services Tax | Aaditya Pande Uzair Z. Kazi
(Ins) No. 834 of & Anr. Dhanushree
2021 & LLA. No. Vs. Hubilkar
2238 0f 2021 Raj Oil Mills Ltd.
3. Contempt Case IIRF India Realty XII Ltd. & Anr. Samir Mail Ashish Choudhary
(AT) No. 17 of Vs. Aakash Tandon-R1
2022 in Comp. SRI Gopal Choudhary Apoorva Kaushik
App. (AT) (Ins) Rahul Kumar-R3
No. 1063 of 2021 With
4. Contempt Case IIRF India Realty XII Ltd. & Anr. Samir Mail Ashish Choudhary
(AT) No. 21 of Vs. Aakash Tandon-R1
2022 in Comp. SRI Gopal Choudhary Apoorva Kaushik

App. (AT) (Ins)
No. 1061 of 2021

Rahul Kumar-R3

For Hearing

Petition (AT)
(MRTP) No. 01
0f 2017

(Old RTPE No.
89/2001)

Welfare Association
Vs.
Suneja Tower Pvt. Ltd & Ors.

5. Comp. App. (AT) | Parvinder Singh Sawhney Sonam Anand Rajan Sabharwal
No. 322 0f 2019 Vs. Parth Bhatia
Sawhney Export House Pvt. Ltd. & Ors.
6. Comp. App. (AT) | Aster Venture Pvt. Ltd. Dr. Ravinra Chingale | Sanjib Kumar
No. 71 of 2020 Vs. Mohanty
Registrar of Companies, Mumbai
7. Transfer Original | Suneja Tower- II Flat Owners Pramod K. Sharma Aditya Narain

Gaurav Sharma




For Hearing

02:00 PM

8. Comp. App. (AT) | Sri Gopal Choudhary Akash Tandon Shoma Maitra
(Ins) No. 982 of | Resolution Professional of Shree Ram Nikhil Apte
2021 Urban Infrastructures Ltd. Apoorva Kaushik
Vs. Aman Gandhi-R1
India Bulls Housing Finance Ltd. Rituparna Sanyal
Sannoyee
With Chakraborty
9. Comp. App. (AT) | Sri Gopal Choudhary Akash Tandon Aman Gandhi
(Ins) No. 983 of | Resolution Professional of Shree Ram Shoma Maitra
2021 Urban Infrastructures Ltd. Nikhil Apte
Vs. Apoorva Kaushik-R1
India Bulls Housing Finance Ltd. & Ors. Mayur Khandeparkar
Nirman Sharma-R2
With
10. | Comp. App. (AT) | Sri Gopal Choudhary Akash Tandon Shoma Maitra
(Ins) No. 984 of Resolution Professional of Shree Ram Nikhil Apte
2021 Urban Infrastructure Ltd. Apoorva Kaushik
Vs. Aman Gandhi-R1
India Bulls Housing Finance Ltd. & Anr.
11. | Comp. App. (AT) | IIRF India Realty XII Ltd. & Anr. Samir Malik Ashish Choudhury
(Ins) No. 1061 of | Vs. Akash Tandon-R1
2021 & LLA. No. Srigopal Choudhary Aman Gandhi
1425 0f 2022 RP of Shree Ram Urban Infrastructure Nikhil Apte
Ltd. & Ors. Ridhima Sharma-R4
Ravi P. Ganti-
With R12,13,25 & 29
12. | Comp. App. (AT) | IIRF India Realty XII Ltd. & Anr. Samir Malik Ashish Choudhury
(Ins) No. 1063 of | Vs. Akash Tandon-R1
2021 & 1LA. No. Srigopal Choudhary Nikhil Apte
1426, 2947 of RP of Shree Ram Urban Infrastructure Ridhima Sharma-R4
2022 Ld. & Ors. Ravi P. Ganti-
R12,13,25 & 29
With
13. | Comp. App. (AT) | Vikas Kasliwal Roohe Hina Dua Vikram Nankani
(Ins) No. 66 of Vs. Aman Gandhi
2022 Indianbulls Housing Finance Ltd. And Nikhil Apte-R1
Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

